CENTRAL ADMINISTRATIE TRIBUNAL, JABALPUR BENCH, JABALPUR

Original Application No. 566 of 2003
Jabalpur, this the 5th day of september , 2003

Hon'ble Shri Anand Kumar Bhatt, Administrative Member

sughil Kori, s/o. Late Rajkumar

Kori, Aged about 22 years, Sanjay

Colony, Khermai Mandir, Sarra

Peepal Near Transformer, Ranjhi, ,

Jabalpur. oae Applicant

(By Advocate = shri Vinod Ahlauat )

Versus

1. Union of India,
Through Sscretary,
Ministry of Defence,
New CBlhi.

2. General Managsr,
Ordnance Factory,
Khamaria.

(By Advocate = Shri Om Namdeo)
0 RDER (Oral)

This Original Application is about compassicnate

appointment.

2., The applicart's case is that his father died in harness
on 10.04.2001 and the widow applied for compassionate
appointment of the applicant in her place. The application uas
re jected by the respondents vide order dated 31.12.2002
(Annexure A=4). The applicant has réquested that due to
sudden demigse of hig fathsr, giving sympathetic consideration
a gupernumerary post be created to accommodate him so as to

mitigate the economic distress of the applicant.

3e The lsarned counsel for the respondents on the other

hand has submitted a chart of the various candidates who were
congidered for compassionate appointment in the meeting dated
09.11.2002, The appliéant is at serial No. 25, whereas only

the first 5 candidatesg in the merit list were rescommended for



* 2 %

appointment. The lsarned counsel for the respondents hasg also
given a detailed break=-up of the marks that uere given to the
applicant for various poiqts ags per the scheme for compagsio=-
nate appaintment which was issued by the Ordnance Factofy
Board on 03.04.2001. The rejection order dated 31.12.2002
(Annexure A=4) algo mentions the various points which are

taken into congideration for compassionate appointment.

4o I perused the chart and have heard the learned counssel

for the parties.

5. I do not think that any mistake has been committed by the
respondents in assigning marke for various items to various
candidates who have applied for compassionate appointment, I
there is
also do not think that/any groumd to interfere with the order
dated 31.12.2002 (Annexure A=4) of the Ordnance Factory,
Khamaria, Jabalpur. Thers is no provision in the scheme for
creating a supsrnumerary post for such compassionate appoint-
.ment and such compassionate appointments are to be regtricted

as por the instructions to 5% of the total‘uacancies and asg

per the recruitment rules.

" 6 Driginai Application has no merite and the same ig

NN

(Anand Kumar Bhatt)
Administrative Member

accordingly dismissed.
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